73 Written Answers
(c) the reac'ion of Governmeny thereto?

THE MINISTER OF HUMAN RES-
OURCE DEVELOPMENT (SHRI ARTUN
SINGH). (a) No, Sir. According to infor-
mation furmshed by the Kendrya Vidya-
laya Sangathan, no recognised association
under the name of All India Kendriya
Vidyalaya Teachers Association (Democ-
ratic) exists,. No Memorandum has been
recently received from the said Associa-
fion

(b) and (c¢) Do not arise.

Prohibition in Andhra Pradesh

*238. DR. YELAMANCHILI SIVAIT:
Will the Miniser of WELFARE be pleased
to state:

(a) whether it is a faci thay production,
distribution and consumption of arrack is
prohibited in Andhra Pradesh;

to be fully transferred to Agricultural

(b) if so, whether there iy any constitu-
-tional obligation- on the part of Govern-
ment to compensat, the revenue. losg -to
the state-

{c) whether any representation from the
State Governmen!, seeking Centra) assis-
tance in this regard has been received, and

(d) if so, what are the detail; thercof
and-at what stage of consideration is the
same?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI X. V.
THANGKA BALU): (a) = According to
reports received by the Ministry, th, State
Government of Andhra Pradesh has ban-
ned the sale of arrack in the entir, State
wef, 1-10-1993,

(b) to (d) No. Sir.
Regarding in Educationa] Imstitutions

*235. SHRIMATI KAMALA SINHA:
DR. BAPU KALDATE:

Wil the Minister of HUMAN ' RES-

[RAJYA SABHA]

to Questions 74

OURCE DEVELOPMENT be pleased to
sate:

(a) whether Government are aware that
despite the promulgation of variops Ordi-
nances, the savage tradition of ragging of
new comers, has been fast spreading in|
various colleges, universities and other
educa‘ional institutions;

(by if so, whether Government have cri-
tically examined the issue to check this
tendency towards saddism;

(c) if so, what measures are con’empla-
ted by Government in this direction; and

(d) whether Goveinment have comside-
red the question of- involving psychologists
and eminen; educationists to find a solu-
tion to the menacing problem; if so, ‘the
step; taken by Government in thig regard?

The MINISTER OF HUMAN RES-
OURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (d) Government has
drawn the attention of Vice-Chancellorg of
all universities, Directors of IITS, Princi-
pals of Regiona] Engincering Colleges and
Education Secretaries of all States/Union
Territories to incidentg of ragging and re,
quested them to take immediale s‘eps. to
put an end to ragging and to provide new
students conditiony in which they feel
welcome and comfertable. Delhi University
has passed an Ordinance stricfly prohibi-
tiny ragging within th, premises of all
colleges and Departments of University ag
We][ as on public transport. Similar steps
can be taken by other universites where
the practice of ragging prevails As the
preetice of rapeing g “reprehensible, it is
for .the universities and college authorities
and the s‘uden:g themselves tg ensure that
rapping does not take place,

wagfan wfw/smafen st W@

qt # oY snfagi W A fem
W .

*¥240. w FRAET I Y

FEATN WY TF T FT FIT FIq@ -

_(F) 7 78 aw § 5 5o A
it R s rvrrﬁrﬁﬁrqﬁ?r'



